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Delicesscing of car/sugar industries

505. SHRI VITHALBHAI M. PATEL :
Will the PRIME MINISTER be pleased to
state :

(a) what are the reasons for net
deiicencing car and sugar Industrie? in the
New Industrial Policy ; and

(b) whether there is any proposal for
deiicencing car end sugar industries ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P. J.
KURIEN): (a) Under the New Industrial
policy, industrial licencing has been abolished
for all industries except for a short list of 18
industries included in Annex II to the
statement on Industrial Policy.

These industries which include sugar and
motor cars continue to be subject to
compulsory licensing for reasons relating to
social, environmental or public health
considerations and elitist consumption.

(b) No, Sit.

Electric Locomotives Contract for
Asea Brown Boveri

506. DR. SANJAYA SINH : Will the
PRIME MINISTER be
pleased to state :

(a.) whether it is a fact that the Bhart
Heavy Electrical? Limited (BHEL) has lost
out to the multinational Asea Brown Boveri
(ABB) on an estimated Rs. 500 crores
contract for procurement and production cf
eloctric locomotives for the Railways ;if sc,
what are the details thereof ;

(b) whether it is also a fact tha-the
Bharat Heavy Blectricals Limited have
made representation to the Prime Minister
in this regard;

(c) if Go, what are the detais thereof ;
and

(d) What steps Government propose to
take to save the Bharat Heavy Blectricals
Limited which is reported to being dire
financial straits ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P. K.
THUNGON) : (a) No contract has been
placed by the Railways so far.

(b) No, Sir.
(¢) Question does not arise.

(d) BHEL is a profit making Company.
However, present low order book position
of the Company is a matter of concern. The
capacity utilisation in BHEL is under
constant eviewbythe Govt, in orderto ensure
hat the manufacturing facilities vailable with
the company are dequately utilised.



